90
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(‘}4 1 \
1@9\34%‘*‘0&‘3” P son/daughter/wife of LATe RHALO3Intr-

service and presently warking as $QQUN77G1UN2D‘ ......... NN

: @\ give herein below the details of the assets {immovable, movable, bank balance, atc.) of

given)

.9%@) myself, my spouse and dependants®:
/ A Detalls of movabie asssts
% \ﬂ)"  (Assets in joint name Indicating the extent of joint ownership will also have to be
AN

:&: Description Salf Spause Dependant-1 Depandant-2 p:’:‘ :m—_’—'
el !!ﬂ, IR

29325 () |Cash T Kﬂ%mm | Mgme | Bc TAbR

AL . g3 Po kS

212 (i} | Deposits H:..n
g ans: anclal j

J-_\\ Tastiutons And | ) &1 090 | 36 00

R

a4 Non-Banking

; Financial
\ 4 Companies
b

(i) | Bonds, |
ﬁr&tummw HIVAE e
companies

(i¥) | Other financial
institutions, L l-¢ :
NSS, Postal M)
Savings, LIC §o o
Policles, atc

{(v) | Motor Vehicles
(detalls of LMv | Ncw C[[

make, etc.)

1) |Jewellery (give | (je)d [0 Grel @
details of [ oD 9 .
weight and 5“-5’ Z'q W %

value) -1 - $|akn

(vil} | Other assets,
such as values L L

-af claims / Fa

interests

Nate: Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles should be given.

* Dependant here means a person substantially dependent on the income of the

employee, P—J,y; s (/\)uw GM:J

Q- o 2 29
i

e B years, bdnnging. to &l‘lJJERHL-GUHLHVG;\éjﬁ *’2;8_1\7



Details of Immovable assets
[Note: Properties in joint ownership indicating the extent of jolnt ownership whl

alsc have to be indicated]

ur.

Description Salf

Dagandant-1

Hpouss
Nama(§) Name

Dependant-2 | Dapends

|_Ho.
(1)

Agricaltural Land

- Location(s)

= Survey number(s)

- Extent {Total
measuremeant)
-Current market vajus

ML

ML

dant-3
Big, Mamire

(i)

Non-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total
measurément}
~-Current matrket vaiue

NIL

NI L

(i)

Bulkdings (Commerdal
and residential)
Lecation(s)

- Survey /door
number({s)

- Extent (Toral
measurement)

- Current markat
valug

Ye

3HI
F\#fu
[> edney

Bisy

NIL

(Iv)

Houses / Apartments,

etc.

- Locatlon{s)

- Survey /door
number(s)

- Extent (Total
measurement)

~ Current market
yalue

NIL

NIL |

(v}

Others (such as

I
interest in property) - |-

NIL

(2)

I glve hersin below the details of my liabilitles / overdues to public financial

institutions and government dues:-
[Mote : Please give separate detalls for each itam)

Sr. | Description Namée B addrass of Bank / | Amoant gutstanding ae |
N‘oP HMI’I&I flﬂuhlﬂ?)ﬂi) ’ Ol'l ------ e b -
.
(2) _(0) Loans from Banks BanK <P Baveds Lo ens
() Loans From finar zlal -
institutions ML N 1L
(iil) Government Ques:
(2] dues to departments NI L Nl
dealing with govermment
accommodation _
{b) dues to departmeants 1L
dealing with supply of N L N
| water
(c) dues to departments I
dealing with supply of ML il
electricity

qu },/f' %dt'b(,qm L@,ww\

12 g

—

o i - L—Lfr




pate:. 2,05 Q‘ 7

HNota:

{d) dues to departmants ; >
dealing with telephones eI - nfs
(e) dues to departments = i
dealing with government M1 ~NIL
transport (including
alroraft and helicopters) 5
(f) Other dues, if any NIT nNIL
(b) | (1) Income Tax inciuding :
: | surcharge [Also Indicate AvvP el (o ({7 NIL
the asseasment yaar upto :
which Income Tax Return
| Med. Give also Permanent
Hﬂ:;:nuntlflhu;nbetr ;I:AN)]
(i)} Wealth Tax [Alsg
indlcate the assessment 4 sl NI L
year upta which Wealth
Yax return filed.] : : #:
[ (ilt) Sales Tax [Only in MNEL NLL
case of proprietary
business] :
{iv) Property Tax NI L NI L
GPF/CFF/PRAN No, - || eoodbd] g2 2.
- Gender i m (M/F)
Class/Grou - : :
3 I SS VY
s “ [ BHAR widhan Sabha, PaiNA]
(Full Name =. g B.A.S, Bihar Adeministrative Sa\rkcu,.
- % ersmﬂlt&rvfmﬁ:)
Homa District i P AT NO‘ ]
I hersby :I-:Inru that the abova detalie ara true to tha best of my
lmuw!m.lgl and bailef,
o \
Signature '[LQ}'H%““(A"’M
_ Name of Employee: REJQJC}HAK@!K@” =
.Plaqa;.R?.‘.f.na...,,.... Désbgnatlm:.}%.\)...‘g{.xy C"’ VARD:

Pleass =ign anch page of the declaration. Asset deciaration form
- maust be In Ad slze whits papar with computar typed (singls side)

In prescribed format.
Royhf $hom (‘i\w ’9‘”"',3
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